20.05.2019

AT 10:30 A.M.

1. CRL.A.765/2004

1. CRL.A.1175/2017

AT 2.15 P.M.

1.FAO 251/2015

AT 04.30 P.M.

1. CRL.M.C.1684/2016

2. CRL.M.C.1685/2016

3. CRL.M.C.1698/2016

AT 2.15 P.M.

1.W.P.(C) 1841/2018
CM APPLN.7646/2018
CM APPLN.7648/2018

HIGH COURT OF DELHI
17Th MAY,2019

J -1 (PRONOUNCEMENT OF JUDGEMENT APPLT.JURISDICTION )

COURT NO.33

(DIVISION BENCH-VII)

HON'BLE MR. JUSTICE MANMOHAN

HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

ICHCHA RAM BIPIN KUMAR
VS STATE AASHAA TIWARI,

COURT NO. 30
HON'BLE MS. JUSTICE MUKTA GUPTA

SHER MOHD. @ SHERA NAOMI CHANDRA
VS STATE ASHOK KUMAR GARG

COURT NO. 42
HON'BLE MR. JUSTICE NAJMI WAZIRI

ALKA JAIN JATIN RAJPUT & ANUPAM DUBEY
VS.UNION OF INDIA

COURT NO. 34
HON'BLE MS. JUSTICE ANU MALHOTRA

M/S SOMANI WORSTED PRIVATE LIMITED VIVEK KOHLI ,NIKITA BATRA
VS AEZ INFRATECH PVT.LTD. & ORS. NEHA RAJPAL, PANKHURI
PRAVEEN KUMAR

M/S SOMANI WORSTED PRIVATE LIMITED VIVEK KOHLI ,NIKITA BATRA
VS AEZ INFRATECH PVT.LTD. & ORS. NEHA RAJPAL, PANKHURI
PRAVEEN KUMAR

M/S SOMANI WORSTED PRIVATE LIMITED VIVEK KOHLI ,NIKITA BATRA
VS AEZ INFRATECH PVT.LTD. & ORS. NEHA RAJPAL, PANKHURI
PRAVEEN KUMAR

COURT NO.15
HON'BLE MR. JUSTICE C.HARI SHANKAR

SPIEGEL VERLAG RUDOLF DHRUV DEWAN

AUGSTEIN GMBH & CO.KG REENA CHOUDHARY

VS.GOVT.OF NATIONAL CAPITAL H.CHOUDHARY, Y MEHTA
TERRITORY OF DELHI & ANR. PARAG TRIPATHI, SUMAN DOWAL

SUMEET PUSHKARNA

REGISTRAR (LISTING)



20.05.2019 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)
COURT NO. 50 (Os - D)
NEW COURTS BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2.15 P.M.

42. I.A. 15117/2018 HITESH GOLA MADHU SUDAN BHAYANA, MADHAV SHAH,
In CS(OS) 324/2018 Vs. ROYAL BANK OF SCOTLAND, ANURADHA MUKHERJEE, PALLAVI RAO,

INDIA (RBS) & ORS. TUSHAR SANNU, SHIVAM CHALOTRE,

SUSHANT TRIPATHI, ANISH SAYAL,

RUPAM SHARMA
K*kokokok
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